
ritten -nswers M R  19. 1975 ritten ntwer

ft on 282-1975 there were 71 such 
surlus e loyees in the Dandakara 
nya Proect,

lications of S(TS) Rules, 1M5 
hi Dandakaranya Proect

3219. S R DS  TT- 
R   ill the Minister of

S PP  ND R T T N e 
leased to state

(a) whether serices of lass  
and lass  ad hoc a ointees in 
Dandakaranya Proect are regulated 
y S (TS) Rules, 1965

() if so, -whether they are eing 
gien all the enefits including re
trenchent enefits  flowing  fro 
S(TS) Rules, 1965 and other con

nected serice rules

(c) if not, under what secific ser
ice rules serices of ad hoc a oin
tees are regulated in Dandakaranya 
Proect and

(d) what are other secific seriee 
rules that regulate terination and 
re oal of ad  hoc non-aetted 
a ointees in Dandakaranya Proest

T  MNST R F S PP  ND 
R TT N  (S R  R.  . 

D R) (a) to (d)  The in
for ation is eing collected and will 
e laid on the Tale of the Saha

atie Power Proect for hilai

3220 S R .  D T ill the 
Minister of  ST  ND MNS e 
leased to state

(a) whether there is any roosal 
under consideration of nion  o
ernent for  setting  u a catie 
ower roect to eet the needs of 
the hilai e ansion

() if so, the articulars thereof 
and

(c) when the decision is likely to e 
taken in this ehalf

T  DP T MNST R N T  
MNSTR T ST  ND MNS 
(S R S D  PR S D) (a) o 
Sir.

() and (c). Do not arise.

hilai Townshi

3221, S R . . D T ill the
Minister of ST  ND MNS e 
leased to state

(a) whether the nion oern
ent receied any roosals  fro 
oern ent of Madhya Pradesh for 
setting u a local authority for the 
anageent of hilai Townshi

() if so, when the roosals were 
receied

(c) whether the atter has een 
decided and

(d) if not, when it is likely to e 
decided

T  DP T MNST R N T  
MNSTR ST   ND  MNS 
(S R S D  PR S D)  (a
No, Sir.

() to (d) Do not arise

llot ent of land to ndians aroad
for residential uarter in foreign, 

eouniries

3222. S R N . R 

S R . M NN

ill the Minister of  T RN  
FF RS e leased to state.

(a) whether ndians are aailing ot 
the facilities for allotent of land for 
constructing residential uarters  in 
foreign countries and

() if so, the naes of such coun
tries

T  DP T MNSTR N T  
MNSTR F T RN  FF RS 
(S R PNP  D ) (a) and (). 
nfor ation is eing collected and will 
e laid on the Tale of the ouse.




